165

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

ORIGINAL APPLICATION NO. 105 OF 2025

IN THE MATTER OF:

AJAY PRATAPSINGH ... APPLICANT
VERSUS
DISTRICT MAGISTRATE, MAINPURI & ORS.
...RESPONDENTS
INDEX N.D.O.H.: 17.10.2025
SL. PARTICULARS PAGES

NO.

1. | ANNEXURE-1
True copy of notice dated 21.05.2025.

2. | ANNEXURE-2
True copy of notice dated.

3. | ANNEXURE-3
True copy of show cause notices. Dated 15.04.2025

NEW DELHI:
DATED: 16.10.2025

(PRADEEP MISRA & DALEEP DHYANI)
Counsel for the Respondent UPPCB
138 New Lawyers’ Chamber,

Supreme Court of India

(M): 9810252518

New Delhi — 110001

Email ID: pradeepmisra@yahoo.com



mailto:pradeepmisra@yahoo.com

166

o -
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 105 OF 2025

IN THE MATTER OF:

AJAY PRATAPSINGH ... APPLICANT

VERSUS

DISTRICT MAGISTRATE, MAINPURI & ORS.

...RESPONDENTS

RESPONDS ON BEHALF OF U.P. POLLUTION CONTROL

Page N 0___”_3___ _____ BOARD IN COMPLIANCE OF ORDER DATED 20.03.2025
pkaling. - Duaa |, Rajendra Prasad, S/o. Late Vishnoo Ram aged about 58
DATED, o aeen
NOTARJ(?IF@@ZMD years, Regional Officer, U.P. Pollution Control Board,
iL Firozabad, U.P. do hereby solemnly affirm and declare as
under:
i That | in the capacity above noted am conversant with the

facts and record of the present case, hence competent to
swear this affidavit.

That Ishan River originates from Village- Pahadpur,
Tehsil- Sikandrarao, District- Hathras (Latitude-
27.725263; Longitude- 78.330533), travels through Etah

-
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(village Kishorpur), Firozabad, Mainpuri, Kannuj and
meets in river Ganga at village gauri, saint ghat, Bilhaur

district Kanpur Nagar.

That officials of UPPCB have conducted the monitoring of
Ishan River in the month of April 2025, May 2025 and
July 2025.The Ishan River in District- Hathras is seasonal
river having discharge in rainy season only. In district-
Hathras 1 major drain and flow of small drains of
approximately 4 villages meets in the river. There after
the river flows to district- Etah. In district Etah there are 6
drains of Nagar Palika parishad Etah and Nagar
Panchayat Nidhauli Kalan meets in Ishan River.

The river from Etah comes to district- Firozabad where
this river is dry in non rainy season. There after it goes to
district- Mainpuri at upstream of Nagar Palika Mainpuri
the river is dry after entering in Nagar Palika Mainpuri the
sewage of 7 drains meets in the river and hence forth it
reaches to Nagar Panchayat Kusmara of district-Mainpuri
where 1 drain meets in the Ishan River.

That at downstream Kushmara in district-Mainpuri the
water of Dewar Kharja canal at Village- Ahimalpur, and
water of canal at Kushmara- Ram Nagar Road meets in
Ishan River. There after the river reaches district-

Kannauj.

That in district- Kannauj the river is having flow at
upstream Kannauj at Village- Rampur Behta. There after
the river is dry at near Jafrabad Bridge at Chhibramau,

o
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Dhobi Ghat at Sarisujan road, Tirwa to Kannauj Road

near bridge and Sarasain Purwa bhadosi down stream.

There after the river reaches Bilhaur Kanpur Nagar.

That at Bilhaur, Kanpur Nagar the domestic discharge

meets the river the and Ishan River meets river Ganga at

Sneh ghat Bilhaur Kanpur Nagar.

That officials of Regional Office UPPCB collected the
river water samples from different points of Ishan River.

The sampling summary chart is given below:

S. Sampling Date of Results Water
No. Point Sample Quality
Criteria
1. Village- 18.04.2025 » pH-7.04 Class D —
Peepal Gaon e DO-54 (Propagation
Sindrarao mg/l of Wild life
Hathras e« BOD- 86 and
(Border of mg/| Fisheries)
Hathras &
Etah)
2. Village — 06.05.2025
Usnaida,
Tehsil-Giror, oy
District-
Mainpuri
3. Uls Ishan 06.05.2025 e pH-7.7 Class D -
River, near e« DO-6mg/l | (Propagation
kotwali road e BOD- of Wild life
Mainpuri 17.6 mgll and
Fisheries)
4. D/s Ishan 06.05.2025 pH-7.8 Class D -
River, near e DO-5- (Propagation
district- 8mgl/l of Wild life
jail Mainpuri e BOD- and
16.8 mg/l Fisheries)
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S. Sampling Date of Results Water
No. Point Sample Quality
Criteria
5. Ishan river 20.05.2025 e pH-786 Class D —
before « DO- (Propagation
meeting Kori 6.1mg/l of Wild life
nala near e BOD- and
samshangha, 10.8 mg/! Fisheries)
Gopalpur,
Kusmara
Mainpuri
6. Ishan river 20.05.2025 e pH-74 Class D -
after e DO- (Propagation
meeting Kori 5.7mgll of Wild life
nala near e BOD- 12 and
samshanghat, mg/l Fisheries)
Gopalpur,
Kusmara
Mainpuri
ré Ishan river 20.05.2025 e pH-75 Class D -
before e DO- (Propagation
meeting 5.8mg/l of Wild life
nagala nala, « BOD- and
Kusamara- 11.6 mg/l Fisheries)
Jasmari Road
Mainpuri
8. Ishan river 20.05.2025 e pH-75 Class D -
after meeting « DO- (Propagation
nagala nala, 5.8mg/l of Wild life
Kusamara- e BOD- and
Jasmari Road 11.6 mg/l Fisheries)
Mainpuri
9. Village 28.04.2025 ¢ pH-75 Class D -
Rampur « DO- (Propagation
Behta, 7.0mgfl of Wild life
Kannauj e BOD- 3.2 | and Fisheries)
mg/l
10. Near 28.04.2025 Dry
Jafrabad

s
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S. Sampling Date of Results Water
No. Point Sample Quality
Criteria
Bridge at
Chibramau
11. Dhobi Ghat, 28.04.2025 Dry
at Saraisujan
Road
12. Tirwa to 28.04.2025 Dry
Kannauj
Road near
bridge
13. Sarasain 28.04.2025 Dry
Purwa
bhadosi
Down stream
14. | Gram Madiya, | 02.07.2025 e pH-7.78 Class D -
Bilhaur e DO- (Propagation
Kanpur Nagar 7.7mg/l of Wild life
s BOD-37 and
mgt Fisheries)
15. GT Road 02.07.2025 e pH-7.76 Class D -
Bilhaur Bridge e DO- Propagation
7.7mgl/l of Wild life
+ BOD- 338 and
mg/l Fisheries
16 Sengh ghat 02.07.2025 e pH-779 Class D -
Bilhaur e DO- Propagation
Kanpur Nagar 7.8mg/l of Wild life
(before e BOD-44 and
confluence to mg/l Fisheries
River Ganga)
17. | River Ganga 02.07.2025 pH- 8.32 Class D -
before DO- Propagation
meeting Ishan 8.7mg/l of Wild life
River BOD- 3.5 and
mg/| Fisheries
18. | River Ganga 02.07.2025 pH- 8.3 Class D -
after meeting DO- Propagation

W
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S. Sampling Date of Results Water
No. Point Sample Quality
Criteria
Ishan River 8.6mg/ of Wild life
e BOD- 3.6 and
mg/l Fisheries

Source- https://cpcb.nic.infwgm/Designated Best Use Water Quality Criteria.pdf
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That it is to mention here that there are 27 drains which
are discharging their untreated sewage in Ishan River

form Hathras to Bilhaur Kanpur Nagar (Before meeting

river Ganga). The detail is given below-

Sr. No. District No of Drains Flow (MLD)
1 Hathras 13 5
2 Etah 21
3. Mainpuri 14.26
Total 27 21.36

That Regional Office UPPCB, Firozabad has issued
notice dated 21.05.2025 to executive officer Nagar Palika
Parishad Mainpuri and Nagar Panchayat Kushmara,
Mainpuri for tapping of 08 drains and their connectivity
with STP. The true copy of notice dated 21.05.2025 is
attached herewith as ANNEXURE 1.

That UPPCB vide letter dated 15.10.2025 has issued
notice under section 20 read with 33A Water (Pollution
Control and Prevention), Act-1974 and to Executive
officer Nagar Palika Parishad, Etah, Nagar Panchayat
Nidhauli, District- Etah, Palika Parishad,
Sikandrarau, District- Hathras, Nagar Palika Parishad,

Nagar

Mainpuri District-Mainpuri, Nagar Panchayat Kusmara,

-

e
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District-Mainpuri for submission of action taken/Plan for
treatment of the above untreated sewage from the above
27 drains. A The true copy of notices dated 15.10.2025
are attached herewith as ANNEXURE 2.

12. That District Magistrate, Kannauj during meeting dated
15.04.2025 has issued direction to irrigation department
Kannauj to conduct Arial drone survey of Ishan River and
prepare action plan for rejuvenation of Ishan River. The
true copy of MoM dated 15.04.2025 is attached herewith
as ANNEXURE-3.

The above facts are being placed for kind consideration
Pagotloe 1o of this Hon'ble Tribunal.

"“. 13

DEPONENT

= VERIFICATION:

2 :\ |, the above-named deponent does hereby verify that the
SN Tk 3
Nl

e N Sentents of above affidavit are true to my knowledge derived
et \ tréiim official record. No part of the same is false and nothing has
a4 ) %l

/] bé,,én concealed there from.

J =l
/. “'YERIFIED ON THIS THE 16" DAY OF OCTOBER, 2025 AT

{4 Firozabad, U.P. “U/l/

| ST s O DEPO ENT

ghn o ‘“‘(Yﬂ;—&l

Wy ot lessensnaned
Lo T




e-mail:- rofirozabad @uppchb.in

o W03 /5 @), U3, FETT T, R | Annexure No. 1

THE — [t /02 1/ eodiodio slove H0—105 /Hora warg fiig /2025 f&AIB—22) /05 /2025
2 3, e T
1, feremedT arfdrar, 2. ftramdt arfereT, PSS

AT | ST |

farwn: AT s BRa afdrevor 42 el gy 3ogo Ho—105 /2025 3Ty ward Riw s RRgs
afvrege A998, Sowo 4 & F AP 20.03.2025 BT TR AR B I B T A |

X

wEIey,
T SR fAvas &1 G TV F B B A I wha sl w9 R

e aflovo Wo—105 /2025 o vag Rig e g afrge dwgd, sowo a s § =i
20.03.2025 $Y qRE e @ afw e g-

.. 1. In this original application, applicant has raised the issue of encroachment on the banks of Ishan River which
is a tributary of River Ganga. He has also raised the issue of preservation of Rohtam lake. The plea of the
applicant is that the banks of River Ishan have been encroached upon on boih sides at Mainpuri and Etah by
school buildings, commercial establishments and illegal colonies. The further plea is that the construction
process is still ongoing. The applicant has further alleged that the main drain of Mainpuri city flowing along
the hostel road falls into Ishan River near St. Mary's School discharging the black and grey water from ife
city's residential area into the viver. In support of this submission, applivant has enclosed the photographs as
Annexure 3 from page 80 onwards.

2. The OA raises substantial issue relating to compliance of environmental norms.

3. Issue notice to the respondents for filing the reply by way of affidavit at least one week before the next date of
hearing.

4. Applicant is directed to serve the respondents and file affidavit of service.

3. Liston 17.07.2025......."

g ST ¢ fb oMug— Hagd # dwm wd R wifeer oRee, dAd U@ R gune,
HIR], STTE-HTYY & U W B ToRdl ¥ | 99 W Fer & 8 S I @ae el
® Araw ¥ w49 # AR e @, e gaiewor 3 Suged aawen wifta € & aur da
Same NN B A @ $ov 98 § fraRa @1 e 21 e aifee F sifva g R @
W sif $9 W A @ A ¥ Wl Fer 8 8 9l @de SoEE B aEes § P
mem § S9F 94§ affae wu A ReaRa o wmar &, & Rawor Fresrad 2

i

%

Jf Ry |

oy
&I

Afra i gfem @ ey § oiRa Ay fawis 20.12.2023 & &g P 8-

“ .38 We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are discharging
untreated sewage or treated water in rivers by taking samples and verify whether effective treaiment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act

Name of Loceal Drain Name River Name Tapping | Treatment Facility
Body in which Status of for Discharged
drain meet Drain Effluent
Nagar Palika | Kharja Drain Ishan Untapped No
Parishad. Dramn meets at Satish Mall Untapped No
- Mainpuri Drain meets at chandeshwar mandir road Untapped No
4R Drain near shamshan ghat Untapped No
SN\ Drain at karbala ghat Untapped No
7 AN ' Lengang Drain meets near saint marry school Untapped No
Drain at Eshan River bridge kurawali road, Untapped No ‘
\ mainpuri .
r‘g@g Pinchayat | Kori Nala Kushmara Ishan Untapped No
{5 Distriet}Mainpuri L

@ FRE g9 @ e | 8 /aadl od g A faRa 8w 9w Saar & @
sRa sl gr1 wTa—ama W iR amew e 8-

g et &R it T Reel g allovo - 503 /2017 wafaRor Ren WA A 3F aw

L
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and rules framed thereunder.. ........

2 o Wt wRa e, T8 R BN Soto WEI- 503 /2017 YAARe GREN WA A
g A sifw gfvear @ s F uRa sk e 21082020 & ofer freag g

 Interim measures for phytoremediation/ bioremediation etc. in respect of 100% sewage to reduce the
pollution load on recipient water bodies — 31 03.2020. Compensation is payable for failure io do so at the
rate of Rs. 5 lakh per month per drain by concerned Local Bodies/States (in terms of orders dated
38.08.2019 in O.A. No. 593/2017 and 06.12.2019 in O.A. No. 673/2018) w.e.f. 01.04.2020. .....7

“ . As observed in para 13 above, 100% treatment of sewage/effluent must be ensured and striet coercive
action taken for any violation to enforce rule of law. Any party is free to move the Hon'ble Supreme
Court for continued violation of its order after the deadline of 31.3.2018. This order is without prejudice
{o the said remedy as direction of the Hon’ble Supreme Court cannot be diluted or relaxed by this Tribunal
in the course of execution. PCBS/PCCs are free to realize compensation for violations but from 1.7.2020,
such compensation must be realized as per direction of this Tribunal failing which the erring State
PCBRs/PCCs will be accountable...”
o R 8 ¥ 9 G ST @) 9d AR R & A ¥ w6 faar 0
gt ) A aifer wu A FRaRa fan s 8, o & s (oo Fyaror qen Fraesm) i, 1974
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— IRy U FrRiEr 4 &L LiFE
7 UTTAR PRADESH POLLUTION CONTROL BOARD I/ 115
ey wa-H e g ‘_} : W T
H3YE38) 84/ wmrm 111095 / 2008 @ 16 o 6
Hqar A ﬂr:‘vl 7
SR aftya), ¢
TR, A Annexure No. 2

G- H) |

Maii 5 f;};r;-ﬂg v0oflodo 8 fieeh OA No. 1052025 Ajay Pratap Singh V/s District
-j?ﬂ.l'ISl{‘ftte Mainpuri, UP. and ors & wRRa e e 20032025 & s 3y g s
ﬁ:Q }i%‘ﬂ wgor PYsmT ard & ua R 23062025 @ AT i M H o & (eramfa
Her ) |

B ug % drftn Fmafoy, SR vda sgue fas aré e @ o ferd 23.06 2025
%1ﬂﬁ%<§mmwzmﬁ.w.mm—ﬁﬂgﬁ§mﬁwﬁ$mfﬁamﬁﬁ%
forem Hﬁ%mm?ﬁm%ﬁ%wﬁmaﬁﬁmwglwmm
¥ R 3@ A1l & fRaRer fPrerad 8-

- Sr. - Name of Local Body Drain Name | River name | Tapping Treatment | Flow iul
- vo. = in  which | Status  of | facility  for | each
@ E drain meet | Drain discharged ' Drain
| | effluent | (MLD)
L Naga Panchayat, | Kori Nala | Ishan ' Untapped | No 1 0.10

- Kushmara, District- | Kushmara | f
|| Mainpuri | 1 %

x5 S e SR R wgyel faEe 9, R $ o A 21052025
a'mmmqﬁﬁﬁéﬁﬂmaﬁ.qmﬁﬁmmﬂmaﬂﬁmﬁwﬁamﬁ%
S & Uhawd [ TH 8 HaeE W e frd o, vEodiodo €Y #F @ A A
émaamiﬁmﬁmmm/’wﬁﬁ%ﬁm%mmméﬁm
Wﬁlaﬁﬁﬁwﬁﬂﬁﬁmﬁmﬁmﬁﬁﬂﬁmm%mumﬁ/
SeTe TR anfl @ uIe e €

w.mzﬁr;&ﬂﬁwﬁ@wm%mm(ﬁqmm

Bigi{ally signed by

RAM GOPAL
e qafazoDaterEh 32025
:‘ / 12:22:01
”‘“‘""#{ srda SifteTd, Sov srwer e A, R @ s ek

ey

7.¢/12V, vihuti Khand Gomli Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppcb.in - Web Site: www.uppcb.in
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UTTAR PRADESH POLLUTION CONTROL BOARD \ﬁ Erarcomant
w9 wa-H33 539/ Wea /ARG | 1109 / 2025 e J 5 ~1o- )5

: ERICT
dar ¥, §-d

st Sty

Fav uiferesy uftue. ﬁqgﬂ

TR |

uE b A gHodfodlo E faeeh OA No. 1052025 Ajay Pratap Singh Vs District
Majistrate Mainpuri, U.P. and ors % uiRRa amrew fewis 20032025 & g 3 arfrg aifrard)
TR }u;rzfr wgvr P @i @ o R 23082005 & AT e Y ) R & (Bl
o) |

u% % &y HraTerd, SR wew wguv Fruav ard feRomare & um 2w 23.06.2025
AN Srerrer e ot oRee, HQ, sue-dgd due ad & smrnta
ST R R g @ ofya sl ¥R el @ anam @ $ 9 & P v &) e
Frm &= 4 fie <@ Jrat 1 Raeor Py 8-

- Sr. . Name of Local | Drain Name River Tapping | Treatment Flow in
no.  Body name in | Status of | facility  for | each
. Q which Drain discharged Drain
; ] drain effluent (MLD)
ol meet
-0 Kharja Drain (RD 6.00
| Marriage Hall) '
2 Drain Meets at Satish 1.20
L Mall . |
' 3. | Nagar Palika Drain =~ Meets  at
| Parishad, Chandeshwar mandir 0.65
o | District- Road Ishan Untapped No
|4, | Mainpuri Drain Near Shamshan L350
1 Ghat )
| 3. Drain at Karbala Ghat . 092
[6. | Lengang drain meets il
‘ ' near Saint  Marry 3.62
School
Drain at Ishan River
Bridge kurawali Road 045

"B NF ardla aRETd IaR wew ol (s 98, fsRiomare & s R=is 21052005

i 3T ATl @1 T R W, el & amem @ v Al 4 O Preanfa ol

TR g 50 o1 ¥ wwuee v uf 5 o, caodiodo T8 B o @ A

Adicad an & wu N wEORd /an WA B FR gwaRa By & Wi

CSudE w A A freaRa R oom wel Rw MRa fewr mam & R
sfasseaR/ e s wefl aa Té{ﬁm@ﬁﬁ L e

o L WY SR B g BY WA GRS & AR W (ugwer Rramer

Wole s o b B SRR 1974 @ ar-20 wufde o 33y & st s ﬁéﬁrﬁ%ﬁm T &

S - fieaTe ) dera @) A PR a1d 99 A @ T Ierae @ i f5a o

& @1 1 A G/ A (6 G § 9 AT e i B R @)
e 0030

S NEN ST R s T s e

T1.C/12v, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppch.in - Web Site. www .uppcb.in
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82" UTTAR PRADESH POLLUTION CONTROL BOARD /& i
W WM, §D 4, W4 /AR | 11138/ 2025 fa=m !{/ s } il
gufiaa
war w, 4 Aa

st T,
e varas, el
HAGE - |

ag 5 w0 vaoshodo T Reell OA No. 1052025 Ajay Pratap Singh V/s District
Majistrate Mainpuri, U.P. and ors ¥ e amdy fAiE 20032026 @ A 4 L AR
e wde wgnor Praaor av, orefirg & wA fRArE 09.06.2025 & wra e g AfRE
e wa waul P 4, Reiomare @1 wefa o ard ey @1 A geefha @ T 8
(wramfy ) 1 et TE &

g f adl e, SR wdy wguer s @1, aele & au RAr® 09062025
o1 fve wREFER AR gaEE, P, srve-ter g AR @ gt omesTea B
S v & i T/ < fe w1 ake, S s ad A v v R, R e

ferad &-

Sr. | Name of Village/Local Body Drain River name in | Treatment Flow
| no. Name which drain | facility for | in each
meet discharged Drain
effluent (MLD) |
I. | Village-Kashanpur Post-Nidhauli - 04
- Kalan, Tehsil & Distt. Etah.
3. I'Nagar Panchayat Nidhauli Kala . f [03
Tehsil & Distt. Etah. 1
|3 Village-Horchi  Post-Nidhauli - T No 0.2
A==y Kalan, Tehsil & Distt. Etah.
-, B2V [Village & Post Jitauli Tebsil & : 0.4
% e Digit.Etah.
R VilfagyJargaon, Tehsil & Distt 0.3
/f ﬂJ ah. ,.\ ‘ 1E
| e S de T W e gar uRy ugw e 418, oeiie & oA R 16052025
\ AT AL /e e & ke Soae @ 2fm f5d S, el & A 9

e _,,:_:;gﬁég@gao o 2Ry ) aen A dofuw A & By GEeRER /anh YRR

o R @%@ e Sore B A H PR Rl o W Aifw i

o

Nl P Smsf Cvea aftecar/ SIETeR o apdl o ATt T R |

H0Y030
T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 ~ 2720764

Email: info@uppcbiin - Web Site: www.uppcb.in
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